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(w) Villages within the proximity of
infected villages and taking up
wet cutlivation as well as villages
in the vicinity of big water bodies
attracting migratory fother water
birds are kept under surveillance
for cases.

The Statc has been advised to
maintain adequate stocks of drugs
particularly manito! available in
all the hospitals in affected
PHCs as well as those likely to
be affected.

v)

Specialists services are provided
particularly for proper diagnosis
in the affected districts.

(vi)

Additional insecticides are made
available to State Government for
special spraying in the affected
arcas to bring down the vector

(vii)

population. In 1981 special
allotments of 0.5 M.T. of
Malathiob and two fogging

machines were given to the State
of Tamil Nadu for the purposec.
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Allotment of Fands to Sfates for Sorial
YWetfare Schemes

4234, SHRI K. A. SWAMI : Will the
Minister of SOCIAL WELFARE be
pleased to state :

~ (a) what werc the funds allotted to

various States for Social Welfare Schemes
by Central Government for the last threc
years, State-wise; and

(b) the measures taken for effective
implementation of such schemes
expenditure incurred ? |

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) and (b)
Funds allotted and the expenditure incurred
by States and Union Territories for
implementation of various Social Welfare
Schemes during the years 1979-80, 1980-81
and 1981-82 in respect of (i) State Sector
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Schemes, and (ii) Centrally Sponsored
Schemes are given at Annexures I and II
laid on the Table of the Home.

[Placed in Library, See No. LT-4419/82]

2. Implementation of Social Welfare
Schemes is being monitored and reviewed
by the Ministry through progress reports
from the States/Union Territories field
visits by the officers of the Ministry and
meetings/discussions. A comprehensive
review of the progress of the implementa-
tion of the schemes is made at the time
of the Five Year/Annual Plan discussions
before allotting funds to States/Union
Territories.

Recruitment of Indian Doctors by
Malaysia .

4235. DR. KRUPASINDHU BHOI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Malaysia to

recruit Indian doctors;

propose

(b) if so, the details of the proposal;
and

(c) the reaction of Gmcrnmcnt there-
to?

THE DEPUTY- MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.
JOSHI) :(a) Government of India have
not received any request from the
Malaysian Governmment for the recruitment
of Indian Doctors.

(b) and (¢) Does not arise.

W.H.O. Workshop on Drug Resistant
Malaria

4236. SHRI MADHAVRAO SCINDIA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether any representative of the
Government ‘on India Medical Association
attended the W.H.O. workshop on drug
resistant Malaria held recently in Malaysia;
and
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. (b) .if so, what are the steps Government
propose to take in that regard ?

THE DEPUTY MINISEER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN * M.
JOSHI) :(a) A representative of the
Government of India attended the workshop
on Drug Resistant Malaria held at Kuala
Lumpur, Malaysia in 1981.

(b) '_I'o combat the incidence of drug
resistant malaria the following steps are
being taken :—

(1) Monitoring of the P. falciparum
resistant areas by giving it
priority amongst the field research
project.

el
(2) Six teams have been established
in different regions to determine
the P. falciparum sensitivity to

~ Chloroquine.

(3) Administration of  alternative
drugs and  drug-combinations
wherever lack of response to
Chloroquine has been  en-
countered.

(4) A Central Reference Laboratory

has been estabhshed to cross-
check the slides of P. falciparum
monitoring teams. ’

(5) National training courses to train
officers and technicians have been
undertaken for In vitro testing

techniques.

(6) Two special epidemiological teams
have been set-up-one in  the
North-Eastern India and the other
in Eastern India to monitor the
movement of labour in these
regions with a view to take action
to prevent the import of resistant
strain from North-East India
into other parts of the Country.
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Legislation against charging of Capitation
Fee

4238. SHRI VIRDHI CHANDER
JAIN .

SHRI T. R. SHAMANNA :
SHRI G. Y. KRISHNAN :

Will the Mijnister of EDUCATION AND
CULTURE be pleased to state :

'(a) whether the Union Government are
bringing forward legislation in the current
session to end the pernicious practice of
charging capitation fee or donation for
admission to technical institutes and
medical colleges; and

- (b) if so, when and if not, the reasons
therefor ?





